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A.P.Pollution Control Board 
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Status report of A.P. Pollution Control Board in compliance to the Hon’ble N.G.T 
(SZ) order dated 21.05.2024 in O.A. No.59 of 2022(SZ) filed by Sri Velagapudi Babu 
Rao, Yanamalakuduru (V), Krishna District before the Hon’ble N.G.T (SZ), Chennai. 

It is humbly submitted that O.A. No.59 of 2022 (SZ) was filed before the Hon'ble N.G.T 
(SZ), Chennai by Sri Velagapudi Babu Rao, Yanamalakuduru Village, Krishna District 
regarding dumping of waste / garbage into the Krishna River by YSR Tadigadapa 
Municipality and Vijayawada Municipal Corporation has set up a Sewage Treatment Plant 
on the banks of Krishna River and the sewage effluents which are generated are being 

released into the River Krishna. 

The A.P. Pollution Control Board has submitted status report in the matter before the 
Hon’ble N.G.T on 30.11.2023 along with the action taken report by the A.P. Pollution 

Control Board in this matter. 

The Hon'ble N.G.T (SZ), Chennai issued directions on 21.05.2024 in this case. 

After receiving the Hon'ble N.G.T directions dated.21.05.2024, the A.P. Pollution Control 
Board has forwarded the directions of the Hon’ble N.G.T to the Commissioner, YSR 
Tadigadapa Municipality vide letter no. O.A. No.59 of 2022/PCB/RO-VJA/2024-192, 
Dt.05.06.2024 directing to take all necessary measures that solid waste shall not be 
disposed inside the Krishna River and comply with the directions issued by the Board. 

The YSR Tadigadapa Municipality has made an MoU with the Waste To Energy Plant 
being operated by M/s. Jindal Urban Waste Management (Guntur) Ltd, Naidupet, Guntur 
District for disposal of their municipal solid wastes and the municipality is regularly 
disposing the solid wastes to the Waste To Energy Plant. 

The Board officials have inspected the Krishna River at Yanamalakuduru on 23.07.2024 
and observed that the municipality is not disposing municipal solid waste in Krishna River. 
However, the nearby households and commercial shops disposing their wastes. In this 
regard, the APPCB has addressed a letter to the Municipal Commissioner, YSR 

Tadigadapa Municipality to take necessary action for control of the disposal of wastes as 

above vide letter dated.25.07.2024. 

It is further submitted that the Vijayawada Municipal Corporation has established and 
operating Sewage Treatment Plants (STPs) of 10 MLD & 20 MLD at Ramalingeswara 
Nagar (Not in the mid of the River Krishna) for treatment of the sewage generated in 
Vijayawada Municipal Corporation and disposing the treated sewage into River Krishna. 
The Vijayawada Municipal Corporation constructed retaining wall along the River Krishna 
in Vijayawada Municipal Corporation limit, so as to avoid disposal of the municipal solid 

wastes in River Krishna. 

The A.P. Pollution Control Board has provided the Real Time Effluent Monitoring Systems 
(RTEMS) to the Sewage Treatment Plant (STP) of the 20 MLD and connected to the 

Board website. 

This report is submitted to the Hon'ble NGT in due compliance of the directions issued by 
this Hon’ble Tribunal. APPCB will abide by all such directions as this Hon’ble Tribunal 
may deem fit and appropriate. 

Place: Vijayawada vt 

Dt.26.07.2024 ENVIRONMENTAL ENGINEER 

ENVIRONMENTAL 
ENGINEER 

A.P.Pollution Control Board 

Regional Office, Vijayawada 

®
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@ 
— ANDHRA PRADESH POLLUTION CONTROL BOARD \' ’ i_fi EE 

s 
he Commissioner, 

YSR Tadigadapa Municipality, 
Near NTR Statue, Poranki, 

Krishna District. 

Sir, 

:O.A. No. 59 of 2022 (SZ) filed before the Hon'ble N.G.T- 
‘ ‘Board directions dated.29.08.2022 issued to. M/s. YSR Tadigadapa 

Municipality, Krishna District-The Hon’ble N.G.T order dated.21.05.2024 in 
O.A. No. 59 of 2022 (SZ)-Communicated for taking necessary action-Reg. 

Ref: 

4. 

1. B.O. order no. 719/APPCB/UH-II/TF/VJA/2022-440, Dt.29.08.2022. 
2. 
3. T.O. Lr.No.O.A. No.59 of 2022/PCB/RO-VJA/2023:626, Dt.19.09.2023, 

The Hon’ble N.G.T order in O.A. No. 59 of 2022°(SZ), Dated.17.08.2023. 

letter addressed to the Commissioner, YSR Tadigadapa Municipality. 
The Hon’ble N.G.T, Chennai order dated.21.05.2024 in O.A. No.59 of 
2022 (S2). 

Sk 

You are aware that a case vide O.A. No.59 of 2022 (SZ) filed before the Hon'ble N.G.T 

by Sri Velagapudi Babu Rao on the issue of dumping of the waste / garbage into the 

River Krishna by the 2" Respondent i.e., M/s. YSR Tadigadapa Municipality and 

discharge of the sewage into River Krishna etc. 

The Board has reviewed M/s. YSR Tadigadapa Municipality in the EAC meeting held on 

18.08.2022 on the issues of disposal of the wastes. The Board issued certain directions 

to M/s. YSR Tadigadapa Municipality, Krishna District vide order dated.29.08.2022. 

Further, it is to inform that the Hon’ble N.G.T, Chennai issued directions vide order 

date.21.05.2024 in O.A. No.59 of 2022 (SZ) as follows: Copy enclosed. 

“3.Despite the said action being taken, the applicant has filed a memo 

Sfurnishing the photographs that the dumping of the waste continues and 

also the sewage outfall into the Krishna River. 

4.We direct the Vijayawada Municipal Corporation and also the APPCB to 

Jfile a further action taken report in this regard. 

5.We make it clear that failure to stop the dumping of waste inside the 

Krishna River would be viewed seriously by making the officers concerned 

responsible for the same”. 

~woggek 
e REGIONAL OFFICE, VIJAYAWADA. 
m‘ Plot No.41, Opp: SBI, Sri Kanakadurga Officers’ Colony, Gurunanak Nagar, \\ %/ Lifestyle for 
N1/ 4 Vijayawada — 520 008. Environment 

- Ph: 0866-2543542 

Lr.No.O.A. No.59 of 2022/PCB/RO-VJA/2024-] ? 72— Date>5.06.202
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In view of the above, the Commissioner, YSR Tadigadapa Municipality is hereby 

directed to take all necessary measures that solid waste shall not be disposed inside 

the Krishna River and comply with the directions issued by the Board vide order dated. 

29.08.2022 and submit the compliance within 7 days from date of receipt of this letter. 

The case is listed on 30.07.2024. Yoursfaithfully, 

ENVIRONMENTAL ENGINEER 
Encl:A/a. 

ENVIRONMENTAL ENGINEER 

A.P.Pollution Control Board 

Regional Office, Vijayawada 
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T e REGIONAL OFFICE, VITJAYAWADA. NV 
\\?S.Nz Plot No.41, Opp: SBI, Sri Kanakadurga Officers’ Colony, Gurunanak Nagar, \m‘:\%]/ e 
- s Vijayawada — 520 008. Y/ . 

Ph: 0866-2543542 @ 

Lr.No.O.A. No.59 of 2022/PCB/RO-VJA/2024- 3 & | Date.25.07.2024 

To 
The Commissioner, 
YSR Tadigadapa Municipality, 

Near NTR Statue, Poranki, 
Krishna District. 

Sir, 

Sub: APPCB-RO-VJA-O.A. No. 59 of 2022 (SZ) filed before the Hon'ble N.G.T- 

Ref: 

Board directions dated.29.08.2022 issued to M/s. YSR Tadigadapa 
Municipality, Krishna District-The Hon’ble N.G.T order dated.21.05.2024 in 
O.A. No. 59 of 2022 (SZ)-Reg. 

1. B.O. order no. 719/APPCB/UH-II/TF/VJA/2022-440, Dt.29.08.2022. 
2. The Hon'ble N.G.T order in O.A. No. 59 of 2022 (SZ), Dated.17.08.2023. 
3. T.O. Lr.No.O.A. No.59 of 2022/PCB/RO-VJA/2023-626, Dt.19.09.2023, 

letter addressed to the Commissioner, YSR Tadigadapa Municipality. 
4. The Hon’ble N.G.T, Chennai order dated.21.05.2024 in O.A. No.59 of 

2022 (SZ). 
5. T.0.Lr.No.O.A. No.59 of 2022/PCB/RO-VJA/2024-192, Dt.05.06.2024. 
6. Board officials inspection on 23.07.2024. 

. 

It is to inform you that a case vide O.A. No.59 of 2022 (SZ) filed before the Hon'ble 

N.G.T by Sri Velagapudi Babu Rao on the issue of dumping of the waste / garbage into 

the River Krishna by the 2" Respondent i.e., M/s. YSR Tadigadapa Municipality and 

discharge of the sewage into River Krishna etc. 

The Board has reviewed M/s. YSR Tadigadapa Municipality in the EAC meeting held on 

18.08.2022 on the issues of disposal of the wastes. The Board issued certain directions 

to M/s. YSR Tadigadapa Municipality, Krishna District vide order dated.29.08.2022. 

Further, it is to inform that the Hon’ble N.G.T, Chennai issued directions vide order 

date.21.05.2024 in O.A. No.59 of 2022 (SZ) as follows: Copy enclosed. 

“3.Despite the said action being taken, the applicant has filed a memo 

furnishing the photographs that the dumping of the waste continues and 

also the sewage outfall into the Krishna River. 

4. We direct the Vijayawada Municipal Corporation and also the APPCB to 

file a further action taken report in this regard. 

5.We make it clear that failure to stop the dumping of waste inside the 

Krishna River would be viewed seriously by making the officers concerned 

responsible for the same”.

4



® 
This office has forwarded the above directions of the Hon’ble N.G.T order to your 

municipality and directed to take all necessary measures that solid waste shall not be 

disposed inside the Krishna River and comply with the directions issued by the Board 

vide order dated. 29.08.2022. 

The Board officials inspected the Krishna River at Yanamalakuduru on 23.07.2024 and 

observed that the municipality is not disposing the solid wastes in Krishna River. 

However, the nearby households and commercial shops are disposing their wastes on 

the bund of the Krishna River and in Krishna River at Sri Ramalingeswara Swamy 

Temple road. 

In view of the above, you are hereby directed to immediately take necessary action that 

the household wastes and commercial shops waste shall not be disposed in River 

Krishna under any circumstances. The Action taken report in this regard shall be 

submitted to this office within 3 days, failing which the Board shall initiate necessary 

action against your municipality. 

Copy submitted to 

1. The Member Secretary, APPCB, BO, Vijayawada for favour of kind 

information. 

2. The JCEE, APPCB, ZO, Vijayawada for favour of kind information. 

3. The SEE (Legal), APPCB, ZO, Vijayawada for favour of kind information.

5
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Item No.5:- 

BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

(Through Video Conference) 

Original Application No.59 of 2022 (SZ) 

IN THE MATTER OF: 

Velagapudi Babu Rao 
Krishna District 

Andhra Pradesh 

...Applicant(s) 

d Ors. 
e "Respondent(s) 

CORAM: 

HON'BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER 

HON’BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER 

For Applicant(s): Mr. Kodali Madhukar. 

For Respondent(s): Mrs. Madhuri Donti Reddy for R1 to R4. 

Mr. R. Thirunavukarasu for R5. 

Page1of5
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ORDER 

1. The réport of the Andhra Pradesh Pollution Control Board 

(APPCB) was received on 17.08.2023, wherein they fnentioned the 

action taken by them. Besides this Original Application, it 

appears that the APPCB, Regional Office, Vijayawada also 

received complaints through e—n{ail and newspaper clippings as 

stated in the report. 

2. It is stated that the YSR ‘ lgadapa Municipality is a newly 

constituted Mumc1pahty by ergmg four of Gram Panchayats i.e. 

Kanuru, P%a&w ,Tachgadapa and Yanam % ‘:l%};dum Before the 

tained by the 

Gram Panchayat sxj(es and the 

Yanama»]a udfzm Gram/Panchayat;is one %m&mnpmg garbage 

3. Even though there is a merger of villages, the Municipality could 

have addressed the villagers to:continue the management  of 

garbage in the respective site earlier allocated instead of allowing 

them to dump in the Krishna Riverbed which‘is‘ a prohibited 

activity. Moreover, the river Krishna is flowing through four of 

the States and sharing the water for drinking water purposes as 

well. 

Page2of5
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8. Admittedly, the Tadigadapa Municipality had not even obtained 

authorization from the APPCB as required under the Rules. Even 

according to the APPCB, several of the condifions are not 

complied with by the said Municipality. 

9. Regarding the status of sewagé management, it is stated that 

there is no dedicated STP for treating sewage effluents. There are 

2 No. of STPs each of capacity 10 MLD and 20 MLD respectively 

provided and operated by the Vljayawada Municipal Corporation 

which are receiving the sewage effluents from the Vijayawada 

Municipality limits. 

10.1t is surprising to note that the 'APPCB h stated that the scope of 

e Krishna River. “However, h 

prevention methods which is resulting in Krishna River water 

being polluted. 

12.So, in this regard, we direct 

() The APPCB to take up the issue immediately and 

direct the Municipality ‘or Gram Panchayat concerned 

to earmark the dumping yard for the garbage, treat the 

same and install the Micro Composting Centre (MCC). 

Page 4 of 5
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4. The APPCB has further stated that they have issued notice to the 

Tadigadapa Municipality for not following the siting criteria as 

per the Solid Waste Management Rules, 2016 and not adopting 

scientific disposal practices. 

5. The APPCB only has given the warning under Section 33 A of the 

Water (Prevention and Control of Pollution) Act, 1974 and 31 A of 

the Air (Prevention and Control of Pollution) Act, - 1981 

respectively to the Tadxgadapa Municipality. However, it does 

not address the issues of 51" mg the solid waste management yard, 

shifting %& @fimpmg from the Tiv 

segregatiol 
& 

}begd, monitoring  the 
i 

to M/s. Imdal%)rbafi?fiév a‘%lg’f‘Manage@gnfillmted as per the 
g N 

information pr%ld’fi‘“’hy ‘the Mumi ipal A?%g\ontles 

7. It is stated specifically that the dumping of municipal waste was 

stopped in the Krishna Riverbed by the Tadigadapa Municipality. 

However, the APPCB has observed that heaps of garbage were 

dumped on the Krishna Riverbed area and the leachate from the 

dumpsite joins the river Krishna contaminating the water. 

Incidentally, there is no prevention measure adopted to prevent 

leachate from the dumpsite. 

Page3of5
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(i) The APPCB to undertake the remediation of the 

riverbed of Krishna where the solid waste was 

dumped and allowed the leachate to enter the Krishna 

River. 

(iii) The APPCB not only to look into the Tadigadapa 

Municipality but also other municipalities in the State 

of Andhra Pradesh and take up action in the above 

referred lines. 

(iv) The District Collectors of NTR District as well as the 

Krishna District to 1denhfy the lands for municipal 

solid waste managen:en’(( and establish the Waste, 

Treaggqefi”f %aciliti'es‘ as. pér the Rul%éwé?‘wat the earliest. 

Krishna is 

fi‘;}ffieaiately cleared from dumping pf“éo’“l'rdv‘%vaste. 

13.Let the matter be listed on 20.09.2023 awaiting the reports of the 

authorities. 

Sd/- 
Smt. Justice Pushpa Sathyanarayana, JM 

Sd/- 
Dr. Satyagopal Korlapati, EM 

0.A. No0.59/2022 (SZ) 
17t August 2023. Mn. 

Page 5 of 5
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8200356/2023/LEGAL SEC-APPCB 

® Status report of A.P. Pollution Control Board In Compliance to The Hon’ble NGT 
Order Dated.17.08.2023.in O.A. No.59 of 2022 filed by Sri Velagapudi Babu Rao, 
Yenamalakuduru Village, Krishna District before the Hon’ble N.G.T (SZ), Chennai 

It is humbly submit that O.A.No 59 of 2022 (SZ) filed by before the Hon’ble NGT 

(SZ),Chennai by Sri Velagapudi Babu Rao , Yenamalakuduru Village, Krishna District 

regarding dumping of waste/garbage into the Krishna River by YSR Tadigadapa 

Municipality and Vijayawada Municipal Corporation has set up a sewage treatment plant 

on the banks of Krishna River and the sewage effluents which are generated are being 

released into the river Krishna. 

The AP Pollution Control Board has submitted counter in the matter before the 

Hon’ble NGT on 05.04.2023 along with the action taken report by the AP Pollution 

Control Board in this matter. 

The Hon'ble NGT (SZ),Chennai issued directions on 17.08.2023 in this case. 

After receiving the Hon’ble NGT directions dt 17.08.2023, the A.P. Pollution 

Control Board has forwarded the directions of the Hon’ble NGT to the Commissioner, 

YSR Tadigadapa Municipality vide letter Lr No.OA No.59 of 2022/PCB/RO-VJA/2023- 

569 Dt 08.09.2023 for implementation of the directions of the Hon’ble NGT ,Chennai 

and report the compliance. 

' The Board officials along with the officials of YSR Tadigadapa Municipality has 

inspected the earlier solid waste dump area on 11.09.2023 and observed the following: 

» The YSR Tadigadapa Municipality had stopped dumping of garbage in the 

Krishna River Bed area. 

> The accumulated solid wastes lifted from the Krishna River Bed and sent 

to M/s. Jindal Urban Waste Management (Guntur) Limited, Kondaveedu 

(V), Edlapadu (M), Guntur District (Waste to Energy Plant). 

> A gate was provided with lock facility to the kachha road leading to River 

Krishna, earlier, the road is used for disposal of the solid wastes. 

> Small patch of Lecahte was observed at solid waste dump area 

Again reminder letter addressed to Commissioner, YSR Tadigadapa Municipality for 

submission of the compliance report on the Hon'ble NGT directions vide Ir dt 

19.09.2023. 

The Commissioner, YSR Tadigadapa Municipality has submitted the action taken 

report to the AP Pollution Control Board vide its letter dt 25.10.2023 informing the 

following: 

1. About 180 liters of accumulated leachate collected in HDPE barrels from the 

Krishna River Bed and sent to Sewage Treatment Plant (STP) being operated 

by Vijayawada Municipal Corporation for treatment. 

2. A gate was provided with lock facility to the kachha road leading to River Krishna, 

earlier, the road is used for disposal of the solid wastes. 

3. Caution boards were erected all along the bund of the River Krishna indicating 

that solid waste shall not be disposed in River Krishna and levy of fine in case of 

offence. 

4. The Ward Secretaries working at Grama Secretariats of Yanamalakuduru are 

directed to ensure that solid wastes shall not be disposed in River Krishna Bed 

vide letter dated. 12.09.2023. 

ENVIRONMENTAL ENGINEER 
A.P.Pollution Control Board 

Regional Ctfice, Vijayawada 
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8200356/2023/LEGAL SEC-APPCB 

5. The YSR Tadigadapa Municipality was recently established in the year,2022 by 

merging of Kanuru, Yanamalakuduru, Poranki and Tadigadapa Villages. 

6. The YSR Tadigadapa Municipality is searching for site for the scientific disposal 

of the municipal solid waste and requested the District Administration to allot 5 

Acres of land, which is under process. 

7. In the meantime, the solid waste generation in the municipality area is collecting 

door to door by using 42 Autos, 14 Tractors and 5 Mini compactors. The 

collected waste is transporting to the transit point located at Auto nagar, 

Vijayawada. 

8. The wastes loaded into big Tippers of capacity 15 to 20 Tons and sent to 

M/s. Jindal Urban Waste Management (Guntur) Limited for safe disposal. 

9. The YSR Tadigapa Municipality made an agreement with the Waste To Energy 

Plant being operated by M/s. Jindal Urban Waste Management (Guntur) Limited 

for disposal of the wastes. 

10.The YSR Tadigapa Municipality has taken all measures to avoid disposal of the 

solid wastes in River Krishna 

The Board officials again inspected the solid waste dump area on 15.11.2023 

and observed that the Caution banners were displayed along the Krishna River bund 

with warning that solid wastes shall not be disposed in Krishna River bed. 

The solid wastes collected from the YSR Tadigada municipality is transporting to 

the Transist point located at Auto négar, Viajayawada through tractors and Autos . The 

solid wastes are loading into big tippers and sending to waste to Energy plant being 

operated by M/s. Jindal Urban Waste Management (Guntur) Limited,Guntur dist for 

disposal. 

The YSR Tadigadapa municipality has lifted the Lecahte from the earlier solid 

waste dumpsite area and sent it to the Sewage Treatment operating by Vijayawada 

Municipal Corporation for treatment at Ramlingeswaranagar. 

The Vijayawada Municipal Corporation is operating Two numbers of Sewage 

Treatment Plants of 10 MLD & 20 MLD capacity for treatment of the sewage generated 

from the houses located especially along the River bund. After treatment of the sewage 

and after Chlorination the treated water is disposing into River Krishna. 

The STPs in Ramalingeswara Nagar,Vijayawada Municipal Corporation is 

equipped with Inhouse Laboratory for everyday testing of sewage parameters at Inlet 

Chambers and Outlets of STPs before letting into Krishna River. 

The A.P. Pollution Control Board is installing Online Continuous Effluent 

Monitoring Systems (OCEMS) with a cost of about Rs 10.0 Lakhs to the outlet of 

Sewage Treatment Plant of 20 MLD of Viajayawada Municipal Corporation to monitor 

parameters such as pH, TSS, COD, BOD. The works pertaining to installation of 

OCEMS is at final stage it will be connected to the APPCB sever within Week time for 

monitoring of the treated water parameters which are disposing to Krishna River. In the 

similar way the Vijayawada Municipal Corporation is also proposing to install Online 

Effluent Monitoring system to the STP of 10 MLD. 

The Viajayawada Municipal Corporation has constructed retaining wall along the 

Krishna River Bund to avoid dispose of the solid wastes and discharge of the untreated 

domestic water in Krishna River. 
ek 

ENVIRONME 

A.P.Pollution Control 

Regional Office, Vijayaw
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8200356/2023/LEGAL SEC-APPCB 

Photographs 

Retaining wall along the Krihna River Bund at Ramhngeswara Nagar 

o ""}‘m\‘ 

OBOSEH BT DR | 
ngflifi) STy B ohise Bk a 
BB SO0 wree TN 

Caution notice regarding disposal of solid wastes in Krishna River 

it 
S0l y 

ENVIRONMENTAL ENGINEER 

A.P.Pollution Control Board 

Regional Office, Vijayawada 

14



8200356/2023/LEGAL SEC-APPCB 

6250 55 08085 2 QEED B 
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ing by Vijayawada Municipal Corpo ration : 
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8200356/2023/LEGAL SEC-APPCB 

s 
orporation | 

Installation Online Continuous Effluent Monitoring Systems ( 

20 MLD by APPCB 

ENVIRONMENTAL ENGINEE 

A.P.Pollution Control Board 

Regional Office, Vijayawada 
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bo—— ANDHRA PRADESH POLLUTION CONTROL BOARD %% powe - REGIONAL OFFICE, VITAYAWADA. e m Plot No.41, Opp: SBI, Sri Kanakadurga Officers’ Colony, Gurunanak Nagar, & “\:,'/) . N7 % s Vijayawada ~ 520 008. W}‘!(w” 
— — Ph: 0866-2543542 - 

Lr.No.O.A. No.59 of 2022IPCBIR0¥VJN2023-5éCf Date.08.09.2023 

To 
The Commissioner, 
YSR Tadigadapa Municipality, 
Krishna District. 

Sir,. 

Sub:  APPCB-RO-VJA- O.A. No, 59 of 2022 (SZ) filed before. the Hon'ble N.G.T (SZ) - Board directions dated.29.08.2022 issued to M/s. YSR Tadigadapa Municipality, Krishna District — The Hor'ble N.G.T order dated.17.08.2023 in O.A. No. 59 of 2022 (SZ)- Communicated for taking necessary action - Reg. 

Ref: 1. B.O. order no. 719/APPCB/UH-1IT FIVJAI2022-440, Dt.29.08.2022. 
2. The Hon'ble N.G.T érder in O.A. No. 59 of 2022 (8Z), Dated.17.08.2023. 
3. E.mail received from Board office, Vijayawada on 01.09.2023. ok, 

You are aware that a case vide O.A. No.59 of 2022 (SZ) filed before the Hon'ble N.G.T by Sri Velagapudi Babu Rao. On'the issue of dumping of the waste / garbage into the River Krishna by the 2" Respondent i.e., M/s. YSR Tadigadapa Municipality and discharge of the sewage-into River Krishna etc, 

The Board has reviewed Mfs: YSR Tadigadapa Municipality in the EAC meeting held on 18.08.2022 on the issues of disposal of the wastes. The Board issusd certain directions to M/s. YSR Tadigadapa Municipality, Krishna District vide order dated.29.08.2022. 

Itis to inform that the Hor'ble N.G.T vide order dated.17.08.2023 in O.A. No. 59 of 2022 (SZ)-issued certain directions to be implemented. Copy of the order dated.17.08.2023 
is herewith enclosed. 

The Commissioner, M/s. YSR Tadigadapa. Municipality, Krishna District is hereby 
directed to implement the directions issued by the Homble N.G.T order 
dated.17.08.2022 and report the compliance to the Board to take further necessary 
action, . 

The Commissiorier, M/s. YSR Tadigadapa Municipality is also hereby directed to submit 
the latest status of compliance of the _directions issued by the Board vide order 
dated.20.08.2022 for taking further necessary action. 

Yours faithfully, 

- g4 
ENVIRONMENTAL ENGINEER 

Encl: Hon'ble NGT order dated, 17.08.2023. 

Copy submitted o 

1. The Member Secretary, APPCB, BO, Vijayawada for favour of kind 
information. 

2. The JCEE, APPCB, ZO, Vijayawada for favour of kind ‘information. 

3. The SEE (Legal), APPCB, ZO, Vijayawada for favour of kind information. 

i -
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R 
— ANDHRA PRADESH POLLUTION CON TROL BOARD »:fl 5:‘ T et REGIONAL OFFICE, VIJAYAWADA. o . :"\/W Plot No.41, Opp: SBI, Sri Kanakadurga Officers’ Colony, Gurunanak Nagar, \\\\‘ / ; ; Vijayawada — 520 005, \,gg,/ i : e 

Ph: 0866-2543542 e — ——— S— re——————— Lr.No.O.A. No.59 of 2022/PCB/RO-V.JA/2023- 2.6, Date.19.09.2023 
To ) 

S | The Commissioner, i L 
YSR Tadigadapa Municipality, 
Krishna District. 

Sir, 

Sub:  APPCB-RO-VJA- O.A, No: 59 of 2022 (SZ) filed before the Hon'ble N.G.T (SZ) - Board directions dated.29.08.2022 issued to M/s. YSR Tadigadapa Municipality, Krishna District — The Hon'ble N.G.T order dated.17.08.2023 in O.A: No. 59 of 2022 (5Z)- Communicated for taking necessary action — Status report not received — Reminder - Reg. 

Ref: 1. B.O. order no. 719/APPCR/UH-II/T] FIVJA/2022-440, Dt.29.08.2027. 2. The Hon'ble N.G.T order in O.A. No. 59 of 2022 (SZ), Dated.17.08.2023. 8. T.0.Lr.No.O.A. No.59 of 2022/PCB/RO~VJA/2023»569, Dt.08.09.2023. ek 

In the reference 3" cited, this office has communicated the Hom'ble N.G.T Order dated.17.08.2023 in O.A. No. 59 of 2022 (8Z) for implementation of the directions of the Hon'ble N.G.T. The Commissioner, M/s. YSR Tadigadapa Municipality was also directed to submit the latest status of compliance of the directions issued by the Board vide order dated.29.08.2022 for taking further necessary -action. Copy of the letter dated.08.09.2023 is herewith enclosed. 

This. office has not received any compliance report on the Hon'ble N.G.T directions dated.17.08.2023 and also the compliance report on the directions issued by the Board vide order dated:29.08.2022. 

In view of the above, the Commissioner, YSR Tadigadapa Municipality is once again request to submit the comipliance on the directions’ of the Hon'ble N.G.T vide order dated.17.08.2023 and also compliance report of the directions issued by the Board. 

Treat this as most important. 

Yours faithfully, 

e 
Encl:A/a. 

. ENVIRONMENTAL ENGINEER 
e 

n:_’( 19 SEP 203 
LA 
TN
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MUNICIPAL ADMINISTRATION DEPARTMENT 

From: To, 

DitN.Prakash Rao, . The Environmental Engineer, 
M.Phil ,M.B.A,Ph.D. APPCB, ’ 
tier, Regional Office, 

YSR Tadigadapa Municipality, Vijayawada, 
Poranki, 

/ 

Roc.No.09/2022/CH/EL Dt:\G-10-2023 

Respected Sir; 

Sub: - YSR Tadigadapa Municipality ~ Directions issued by Hon'ble N.G.T(SZ 
of 2022 — Compliance Report — Submitting ~Regarding. 

Ref:-  Lr.No.O.A. No.59 of 2022/PCB/RO-VIA/2023, Dt, 08-09-2023 of Erivironmental 
Engineer, APPCB, Regiorial Office, Vijayawada. 

P 

1 submit that, in the referenice cited Environmertal Enginccr has directed to submit the 

latest status of compliance of the directions issued by the. Board vide order dated 29-08-2023 for 

taking further necessary action. 

In this Regard, I further submit that in obedience to the directions issued by Hon'ble 

N.G.T, dated.17.08.2023 in O.A. No.59 612022 (SZ), the' YSR Tadigadapa Municipality has 

implemented the following measures: 

1. Dumping of the solid wastes in Krishna River Bed by YSR Tadigadapa Municipality was 

stopped. ' 

2. The accumulated solid wastes lifted from the Krishna River Bed and sent to M/s. Jindal 

Urban ‘Waste I\fiafiagcment (Guntur) Limited, Sy.Nos:.933 & 938, Kondaveedu (V1. 

Edlapadu (M), Guntur Distriet (Waste to Energy Plant). 

3. About 180 liters of aceumulated leachate collected in HDPE barrels from the Krishna 

River Bed and sent to Sewage Treatment Plant (STP) is being operated by Vijayawads 

- Municipal Cotporation for treatment. 

4. A gate was provided with lock facility to the kachha road leading to River Krishna, carlicy, 

the road is used for disposal of the solid wastes. 

5. Caution boards were erected all along the bund of the River Krishna indicating that solid 

_52/\\’/1 ‘waste shall not be disposed in River Krishna and levy of fine in case of offence. 

6. The Ward Secretaries and Sanitary’ Taspector wotking at Ward Secretariats of 

"‘fi\’(‘ Yanamalakuduru are divected to ensure that solid wastes shall not be disposed in River 

AN Krishita Bed vide circular, Dt. 12-09-2023. 

Q«?S)\\P 7. The YSR Tadigadapa Municipality was recently established in the year-2021 by m 

of Kanuru, Yanamalakuduru, Poranki and Tadigadapa Villages.
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8. The YSR Tadigadapa Municipality is searching for site for the scientific disposal of the 

municipal solid waste and requested the District Administration to allot 5 Acres of land, 

which is under process. 

9. In the meantime, the solid waste: generation in the municipality area is collecting daor to 

door by using 42 Autos, 14 Tractors and 5 Mini compactors. The collected waste is 

transporting to the transit point located at Auto Nagar, Vijayawada. 

10. The wastes loaded into big Tippers of capacity 15 to 20 Tons and sentto M/s. Jindal Urban 

‘Waste Management (Guntur) Limited for safe disposal. 

[1. The YSR Tadigapa Municipality made an agreement with the Waste to Energy Plant being 

operated by M/s. Jindal Urban Waste Management (Guntur) Limited for disposal of the 

wastes. 

12. The YSR Tadigapa Municipality has taken all measures to avoid disposal of the solid 

wastes in River Krishna. 

Encl: Photos of the ieasures taken 

by the Municipality. 

“Yours faithfully, 

BELY
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1. Gate provided with caution board | 
the Kachha road leading to River 
Krishna. 

2. Caution road provided along 
Krishna River bund. 

ssb i sosdings ay 
Sl SR S e g 

s S Stick 

3. Caution road provided along the 
Krishna River bund. 

4. Krishna River Bed where earlier, 
wastes dumped. 

" 
3 

salid | 

Municipal Commissioner 

Y.5:R.Tadigadapa Municipality
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the 

private persons) removal by YSR 

Tadigadapa Municipality. 

6. Contaminated soil removal. 

7.Collection of leachate and contaminated 
soil in Krishna River Bed (Location no.1). 

8.Collection of leachate and contaminated soil 
in Krishna River Bed (Location no.2). 

e 
MLD 

capacity being operated by VMC for 
treatment, 

9. Leachate sent to STP of 20 

Municipal 
L 

issioner 
Y.S.R.Tadigadaéa Municipaliiy 
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Item No. 15:- 

BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAIL 

(Through Video Conference) 

Original Application No. 59 of 2022 (SZ) 

IN THE MATTER OF: 

Velagapudi Babu Rao, 

Krishna District, Andhra Pradesh. 
...Applicant(s) 

Versus:. 

The State of Andhra Pradesh, 

Rep. by its Principal Secreta 

Andhra Pradesh and Ors. 
...Respondent(s) 

Date of hearing: 21.05.2024.. 

CORAM: 

HON'BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER 

HON'BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER 

For Applicant(s): Mr. Kodali Madhukar. 

For Respondent(s): Dr. D. Shanmuganathan represented 

Mr. Ramesh Sanjay represented 

Mrs. Madhuri Donti Reddy for R1 to R4. 

Mr. R. Thirunavukarasu for R5. 

Page 10of3
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o 

1 The reports of the Vijayawada ~Municipal 

Corporation as well as the Andhra Pradesh Pollution Control 

Board are filed. 

2. The report mentions that the Real-time Monitoring 

System for regular monitoring of Sewage Treatment Plant (STP) is 

functioning. Whereas, the report of the APPCB mentions about 

the action taken, wherein a gate was provided with a locking 

facility to the Kaccha road }1Vea’ding to Krishna River and there are 

also caution boards erectécli all along the bund of the Krishna 

River mdmatmg fihat sohd waste shall not be disposed in the 
] 

t the sald actxon bemgbtaken, the apphcant has 
SiN 

mg the Ehotographg w>j;hat the dumpmg of the 

3 xflj 

River. 

4. We direct the Vijayawada Municipal Corporation 

and also the APPCB to file a further action taken report in this | 

regard. 

5. We make it clear that failure to stop the dumping of 

waste inside the Krishna River would be viewed seriously by 

making the officers concerned responsible for the same. 

Page2of3
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0.A. No.59/2022(SZ) 
21t May, 2024. AD. 

Post the matter on 30.07.2024. 

Sd/- 
Smt. Justice Pushpa Sathyanarayana, [M 

Sd/- 
Dr. Satyagopal Korlapati, EM 
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